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-
0.A.N0.627/92, Dpate; (671

JUDGMENT

] as per‘l‘-lon'ble Sri R.Rangarajan, Member(Administrative) |

Heard both the learned counsels, !

2. The applicant herein joined Secunderabad Divisiocn

|
of South Central Railway as Works Maistry in Civil Enginee-
ring Department with effect from 16,11,1965, He was prombtéd

as Assistant Inspectorx of Wworks in the grade of Rs,425-700

with effect from 14,9.1972. 1In the year 1974 the Tie
Tamping Machines were introduced in Railways for better |

maintenance of Ratlway tracks. For operating these machines,

Tamping Machine Organisation came into existence under

the control of the Civil Engineering Department, For
cperating the ﬁachines, ex-cadre posts. were created and
appointments were made thereto from the existing staff
working in various departments of South Cehtral Railway
who volunteered to work on these posts., The applicant also

volunteered and by order dt. 11.11.197{; he was appointed

as Chargeman in the grade of ns.czs-vooiifth effect from _
6.6.,1977, he was promoted as Assistant ?oreman 15 the i
grade of R3.550-750. He got yet another promotion with

effect from 25.1.,1980 when he was posted as foreﬁan in [

the grade of Rs,700-900, This appointment was, pending |

regular selection. Regular selection was held on 1.11.1980éwUL

the applicant was successful at the said selection, °
On 24/27.,10.1986, the Chief personnel Officer, South .
Central Railway, issued a circular addressed to some |
officers of the department on the subject "Formation of

Track Machine Organisation-Civil Engineering Department”,

.g?\r



This, order also laid down scheme for absorption of
existing staff, The existing staff Qas required to
give option for absorption. Those who did not opt for
absorption were to be repatriatgd to e¢heir parent depart-
‘ments. The a!plicaﬁt opted to remain in the Track
Machine Organisation. Thereafter, order of their absor-
ption was issued on 15.,9.1987. 1In this order, the
designation of the applicant Kotegwara Rao in his parent
department is shown as IOW, Gr.III, Scale Rs.425-700(RS).
The post on which he had been absorbed in the Track
| Machine organisation is shown as Assistant Foreman
in the scale of Rs.550-750(RS). In the remarks column,
it is mentioned "0Officiating as Foréﬁan. scale T700-900(RS).
He will be reverted as and when the post is filled up as

a regular measure",

3. The applicant was aggrieved by his absorption

on the/post of Assistant Foreman, His plea was that he

was entitled to be absorbed on the post of Fbreman on

which post he had been working continuously since 25.1.1980.
He accordingly filed oA No.698/87 in this Tribunal seeking
a direction to the respondents to treat the post held by
him viz, Foreman in the grade of 700-900, as a regular

post and that he is holding the same on regular basis

from the time of his regular selection in the Civil Engi=-

ey S N :
neering department, {But, hewdid . BE
g department But, hewdid not press that application

on the ground that hé expectéd relief from the department
itself in view of the Judgment in OA 733/87 on the file
of this Tribunal,

4 He appeared for selection to Group 'B' posts and
he was declared passed in the written examination, In the

- integrated seniority list issued, he was given the place

-.-4/"
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TO""..Q:"“' . ) i . .\. .
1. The Chier Per.;onnel Otficer,
- 8sCeRallway, Ra:.lnilayam, Secunder abad.. . -

..2. -The Chief Engineer,(Open Line)
" 8.C.Rly, Secunderabad. - I S

3¢ The Chief 'Track ‘Brgineer,.-S.C.Rly, = - ;.
: Secundezabad.

4. on’eb copyto MI.P Xrishha Reddy, Advocate, cATﬁHyd.
. .5s0One copy.to M. N.R.Devraj, :SC for Rlys, CGAT,Hyd.
' 6, One copy to Library, CAT.Hyd., . . .

.
7. One spare copy.
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at S.No.201 and also in the list of candidates

: 4 ¢

qualified in the'written examination'he»was éhown

at S.No.29 without coqntfng'his‘sefvice‘as Foreman

T

in the grade of RS.700-900 from the date of his ~ L

_initial promotion to that grade from 25.1.1980,

Hence, he has filed this OA praying for a direction
to the respondeénts ‘to reckon the seniority in the
post of Foreman in the Trackunachinc Organisétioh
from the date on which he was regularly recruited

to the ex-cadre post of Foreman in the said orga-

nisation i.e, 25,1,1980 and not from the date of

~ his absorption i.e. 1.11,1986 and for a further

direction to grant him all consequential benefits
such a8 promotion to the next higher posts on the

basis of the said senjority,.

5. The 0.A.N0.491/92 filed by the applicants

| therein, who were similarly placed as the applicant

herein, was disppsed of by this Bench on 18.7,1995,

The contentions of the applicants therein are same as

in this 0.A. and their prayer is also to count
seniority from the date they were absorbed in the

higher grade posts on adhoc basis in the Track Machine

/
|

organisation.' But that OA was dismissed on the basis

of the answer given to our queries raised in OAs 491/92
I i W, 'ﬁ“ﬁi—mﬁﬁéﬁ_.__,- El

and 62iV92~5’byﬁ;hetFull Bench ~dn- Ln-.the order m:%?

dt.14.7.1995, 1In view of the above, this OA is also

liable to be\dismissed for the same reasons and

accordingly it is dismissed. No costswf

CTYﬁ\il——ﬂ#—ﬂ_‘izii (v, Neelad;ijﬂﬁﬁ

(R.Rangarajan)
Member (Admn. ) | Vice Chairman

Dated 18th July, 1995,

Grh. y /"1/6 ..
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